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Shrl Satlah CbaDdra: The hOIl. 
Member is aware that there were cer-
tain clauses in the old agreement 
relating to border trade. Some dIffI-
culties were experienced in that res-
pect, but with the improvement In 
atmosphere, it is expected that the 
sltuat'."D will improve in future. 

Dudakarall7a Soheme 

i~~  
==. ~~~a1ee  ... Shri Chllltamaal hDJcrahI: 
Shri BlbhuU MIahra: 
ShrlmaU Rella Chakran.rttJ: 

L Shri Karul SlDrhJl: 
Will the MInister of BehablUtatIaD 

... MlDorlt,. Main be pleased to 
.tate: 

(a) the progress made so far in the 
reclamation and rehabilitation work 
under Dandakaranya Scheme; 

(b) whether the work is now pro-
gressin, satisfac:torlly; 

(e) the total number of displaced 
pel'lJOllS resettled in the area; and 

(d) whether all of them have been 
liven pintu1 eq»loyment7 

The Mlulster of RebabIIHaIIoa .... 
IIIDorItJ Main (Shri "elar CIIaD4 
KIwma): (a) About 10,000 acres ot 
which 2,700 acres have been fully re-
claimed and the rest are in the process 
of being fully reclaimed. 

1212 displaced families ihave been 
brought to the area upto the end of 
January, 1980 and are being provided 
with work and accommodation at 
di1ferent work centres. 

(b) Yea. 

(e) About 120 families have been 
_tUed on !aile!, some others have 
been absorbed in vacancies in the 
various departments of the project. 
The remaining have been provided 
with other work pending pemument 
resettlement on land In the cale of 
agriculturists and other oceupatiolls 
in the C8IIe of the others. 

(d) Yes, practically a1l. 

Shri Va,jpaJee: Is' it a fact tbat 
movemeDt of families trom camps in 
Welt Benpl to the DandakaraDya 
area . hal not been according to plan, 
as dilclosed by the han. MInister in 
his atatement during the last seaion 
and it so, what are the e ~ 

Shri Mebr ChaDd KJwma: 'lb. 
movement has gone on during the iUI; 
three months. It has not gone on at 
that pace which we wanted but I 
would not call it very unsatisfac:tory. 

Shrl P. K .. Deo: May I know if 
there was a set-back in .the reclama-
tion programme in the Madhya Pm-
desh portion of the Danclalta.raDJa 
area for some reasons and if so what 
are the reasons? • 

Shrl Mehr ChaDd 1DIanDa: Is the 
bon. Member referring to the ParaI-
kote area? 

Shr( P. K. Deo: Yes. 

Shrl Mehr ChaDd KIwma: There 
has been a slight set-back, but I 
would not call it very serious. This 
Ia OIl account of certain maehinell 
which had to be erounded. 

Shrl S. II. lIImerjee: May I knmr 
whether it is a fact that the displacad 
persons who have been brought to 
Dandakaranya area are staying in 
camps and they have to sleep durinar 
the winter on the floor? May I knciw 
whether they have been liven any 
gainful employment aDd it 10, what? 

ShrI Mehr ChaDd 1DwIIIa: All 
res:anls the ftnt part of the question, 
I was in Dandakaranya only tour 
days ago. I have been all over the 
area. I have seen the work centres 
aDd camps. I can call the .-ditlDna 
very satisfactory. 

ShrI S . II. lIImer.!ee: My queetlCID 
has not been answered. The Membe18 
of the Estimates Committee ".. 
thare. 
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.... Speaker: EverythinC is aatis-
factory. When the hon. Member pu.ta 
more than one question in the same 
question IIIld the hon. Minister 88Y8, 
it· Is all satisfactory, it is satisfactory 
with respect to every matter. 

ShrI Chlntaman1 PaDIpaId: Out of 
the 10,000 acres of land which have 
been reclaimed in this part, may I 
know how much has been allotted to 
the local adivaals? 

ShrI Mehr ChaDd KJwma: We have 
not been able to allot any land to 
the local adivasis as yet. But we 
have made arrancements to allocate 
2S per cent of the reclaimed land to 
them. Steps are ~i g taken in that 
direction. I have assured the tribal 
leaders who met me in Umarkote 
zone only the other day that necessary 
steps will be taken and shall be taken 
to see that they get their adequate 
ahare. 

Sbrl SaD,IIIIII&: I want to know 
about the road programme in 
Dandakaranya. I understand it has 
not been given proper attention, with 
the result that ·transport facilities are 
not available, to the detriment of tile 
Dandakaranya project as a whole. 

IIId 11* CIwIIl BlIuDa: The road 
programme extends Over hundreds of 
miles. We have a National Highway 
which covers 300 to 400 miles. The 
road programme in the Umarkote 
2lOIle I. comparatively better compar-
ed to the other zones. We are comlne 
into grips with that. 

Sbrl .l1lllUl&&ba Rae: When will the 
Umarkote area be ready for aettlinr 
East Paklstan refugees? 

&hrl Mehr Clumd BlIuDa: In the 
Umarkote area, we have made much 
better advance as compared to the 
Paralkote area. As I tol4 you juat 
DOW, we have reclaimed about 8,000 
acres of land. My programme 18 that 
I shoU14 be able to move about 2,000 
families within two to three months. 

Sbrl D. C. SIIarma: What kind of 
social amenities are being provided to 
the persons who are being settled 
there? 

Sbrl Hehr ChaDd KJwma: TIll!)" are 
divided Into two heads: relief and 

rehabilitation: As far as relief ill 
concerned, we provided them with 
tents, which we are now convertinC 
into basha type hutmenta. We are 
making proper arrangements in the 
shape of medical and educational 
facilities, a. best as we can under the 
conditions prevailing in DIIJIda-
ltaranya. 
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Dr. Bam Sabbag Singh: What ill 

the machinery to reclaim the land in 
Dandakaranya and what was the 
target to reclaim so far? Why h .. 
it not been achieved? 

ShrI BeJar C .... d KlwuIa: We have 
taken machinery from two different 

. sources. One was the old source of 
the Central Tractor Organisation. We 
took a large number of machiDell 
which had to be cannibalised and I 
think we have got about 411 machines. 
Then, we have got some machines 
from a Japanese firm, Komatsu. One 
unit is functioning in the Paralkote 
zone and the other is functioning in 
the Umarkote zone. 

ShrI Bbal OJao.e: May 1 know 
whether there la much greeter reluct-
ance on the part of the displaCed per-
sons to go to Dandakaranya now than 
was the case In the begbmlng and. if 
so, what is the reuoa.? • 
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Shrl laipal SiDch: Some time back 
the Leader of the House had indicated 
that in the resettlement BIId rehabili-
tation of displaced persons care will 
be taken of the local community, 
because in the process of reclamation 
the local people are also being dis-
placed. He had indicated that there 
was something like a priority for 
them. Does that still obtain? 

SUi Mebr Chand KhaIma: I do not 
think there is any question of the 
local people being displaced. The 
land that has been given by the State 
Governments is full of jungles and 
there can be no question of any dis-
location. What we are now doing is 
to allocate 25 per cent of the area to 
the tribal population. Not only that. 
When I was there I told the tribals 
that if there is any programme for 
education, their interests would be 
looked after; if the tanks have dried 
up, we will re-dig them. Their other 
difficulties are also being attended to. 
The instructions are that alongside 
with the rehabilitation of displaced 
persons, the interests of the tribals 
should also be adequately safeguard-
ed and advanced. 

Mr. Speaker:. Since a number of 
hon. Members seem to be interested 
in this project, I would suggest that 
at the beginning of each session the 
hon. Minister may make a statement 
on the progress made during the inter-
_sion time. 

Shri Mehr Chand 1Dwma: I am 
very grateful to you for the sugges-
tion. I will do that. 

Manulaeture of Watehes 

+ r Shri Ram KrIshaD Gapta: 
Shri Dbald Darshan: 

I Shri Sabodh Haasda: 
I Shrl R. C. MaJhI: 
I Shri S. C. Samanta: 

·3. ~ Shrl D. C. Sharma: 

\ Shri P8DP1'W: 
Sbrl BiahwlUlath BoJ: 

I Shri Radha Ramaa: 
L Shri A. M. TarIq: 

Will the MinIster of C_ ... 
1JuIuC1T be pleased to refer to the 

reply given to Starred Queetica 
No. 880 OIl the 16th December, 1l1li. 
and state: 

(a) whether the other schemes for 
the manufacture <If watches in India 
have since been finalised; and 

(b) if so, the details thereof? 

The MiDJster of 1Ddastr)' (Shri 
Manabhal Shah): (a) and (b). As the 
House is aware a Indo-French colla-
boration scheme for manufacture of 
wrist watehes has already been 
approved by Government. A decision 
has also recently been taken to 
establish a watch factory in the 
Public Sector in collaboration with a 
Japanese manufacturer. The repre-
sentatives of the Japanese firm are 
now in India and discussions are 
being held for concluding a formal 
agreement. Other schemes continue 
to be under consideration. And I 
may add that a third scheme is likely 
to be approved at an early date. 

Shri Ram Krtslum Gapta: May I 
know the name of the place where the 
factory in the public sector will be 
located? 

Shrl Manabhal Shah: Bangalore. 

Sbri Ram KrIshaD Gapta: May 
know whether any scheme has been 
received from any part of Punjab 
and, if so, the nature of the action 
taken thereon 

Shri Manabhal Shah: Since the 
other schemes are under consideratioo 
and discussions, it would be premature 
to say which would be the wites for 
them. 

Shri D. C. Sharma: May I !mow 
whether the third factory is going to 
be set up in the public sector? 

Shrl Manubhal Shah: H I may clari-
fy, the other schemes are in the 
private sector. The only one in the 
public sector is the factory with 
Ja,...... collaboration. 
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